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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-1I

(Gcncm] information relating to legislative & other matters)
g December, 2003 / 14 Agrahayana 1925 (Saka)

No 279

Hon’ble Members are hereby informed that the Hon’ble
Lieutenant Governor, Delhi has been pleased to dissolve the Second

Assembly of the National Capital Territory of Delhi with effect from the
5" December 2003

SIDDHARATH RAO
SECRETARY




